
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10385 0 42 42 0 0 6 6 10421

CIVIL SECOND   APPEAL 3247 0 20 20 0 0 5 5 3262

EX. FIRST APPEAL 52 0 0 0 0 0 0 0 52

EX. SECOND APPEAL 10 0 0 0 0 0 0 0 10

CIVIL MISC. APPEAL 29820 19 171 190 0 21 27 48 29962

CIVIL REVISION 560 0 13 13 0 0 3 3 570

CIVIL REVIEW 630 4 6 10 0 1 1 2 638

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 406 0 0 0 0 0 0 0 406

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 758 0 0 0 0 0 0 0 758

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 16 0 0 0 0 0 0 0 16

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 42 0 0 0 0 0 30 30 12
CIVIL TRANSFER APPLICATION 359 0 5 5 0 0 2 2 362

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 2 0 0 0 0 0 0 0 2
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8

SPECIAL APPEAL ( WRIT) 1877 139 0 139 0 40 0 40 1976

CIVIL CONTEMPT 4965 4 67 71 0 6 80 86 4950

CIVIL WRIT 68337 62 1007 1069 0 45 719 764 68642

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 182 0 0 0 0 0 0 0 182

CROSS OBJECTION 1047 0 4 4 0 0 1 1 1050

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 17 0 0 0 0 0 0 0 17

          TOTAL  “A” 122761 228 1335 1563 0 113 874 987 123337

CRIMINAL SIDE

MURDER REFERENCE 6 0 0 0 0 0 0 0 6

CRIMINAL APPEAL 22282 13 93 106 0 2 26 28 22360

CRIMINAL REVISION 9472 0 109 109 0 0 54 54 9527

9551 0 395 395 0 0 306 306 9640

2776 0 970 970 0 0 916 916 2830

CR. CONT. PETITION 3 0 0 0 0 0 0 0 3

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 92 33 0 33 0 20 0 20 105

CR. L TO A 818 0 33 33 0 0 9 9 842

CRLW 401 10 161 171 0 20 148 168 404

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 45403 56 1761 1817 0 42 1459 1501 45719

TOTAL A + B 168164 284 3096 3380 0 155 2333 2488 169056

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MARCH-2023

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MARCH—2023

KIND OF CASES
01/08/22 I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

576 27 49 76 0 5 75 80 572

2283 0 90 90 0 0 58 58 2315

10008 0 302 302 0 0 135 135 10175

76 0 97 97 0 0 115 115 58

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

286 0 23 23 0 0 17 17 292

           TOTAL -C 13229 27 561 588 0 5 400 405 13412

CRIMINAL TRANSFER PET. 50 0 1 1 0 0 0 0 51

0 0 0 0 0 0 0 0 0

           TOTAL -D 50 0 1 1 0 0 0 0 51

TOTAL  C+D 13279 27 562 589 0 5 400 405 13463

TOTAL A+B+C+D 181443 311 3658 3969 0 160 2733 2893 182519

17 0 0 0 0 0 0 0 17

8 0 0 0 0 0 0 0 8

10 0 0 0 0 0 0 0 10

2044 0 42 42 0 0 24 24 2062

763 0 20 20 0 0 9 9 774

4305 9 51 60 0 9 5 14 4351

290 0 13 13 0 0 3 3 300

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

350 0 5 5 0 0 2 2 353

17 0 0 0 0 0 0 0 17

1450 139 0 139 0 81 0 81 1508

40790 37 999 1036 0 29 1042 1071 40755

TOTAL -E 50048 185 1130 1315 0 119 1085 1204 50159

1521 5 30 35 0 5 14 19 1537

CIVIL MISC. CASE 2915 27 31 58 0 2 51 53 2920

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 47 0 0 0 0 0 0 0 47

TOTAL -F 4483 32 61 93 0 7 65 72 4504

TOTAL  E+F 54531 217 1191 1408 0 126 1150 1276 54663

TOTAL- MISC.  (C+D+E+F) 67810 244 1753 1997 0 131 1550 1681 68126

TOTAL  A+B+C+D+E+F 235974 528 4849 5377 0 286 3883 4169 237182

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.


	Sheet1

